
V.VENKATA PRASAD HYDERA3AD,
GISTRAR (VIGILANCe), DT:16.12.2015

Sir/Madam,

SUB: CENTRAL ADMINISTRATIVE TRIBUNAL (CAT) — Filling up of the five
posts of Registrar in the Central Administrative Tribunal (CAT) on deputation
basis at Allahabad, Bangalore, Chennai, Kolkata, and Hyderabad and also
filling up of two posts of Joint Registrar’s one each at Jodhpur Bench and
anticipated vacancy at Ahmedabad Bench — Willingness — Called for -

Regarding.,

REF: Letter No. PB/t/6/2010-Estt.1, dated 20.11.2015, from Padma ,T, Principal
Registrar, Central Administrative Tribunal, Principal Bench, New Delhi.

I am to state that Principal Registrar, Central Administrative Tribunal, Principal Bench,
New Delhi, in his letter referred to above is informed that the Central Administrative Tribunal
is inviting applications for filling up of the five posts of Registrar’s in the Central
Administrative Tribunal (CAT) on deputation basis at various places and also two posts of
Joint Registrar’s at various places on deputation basis. The copy of the said letter a’ong with
enclosures are placed in the High Court Web site i.e., http:/Ihc.tap.nic.in.

am, therefore, directed to request you to circulate the letter of Principal Registrar,
Central Administrative Tribunal, New Delhi, among the eligible Officers in your
Districts/Units and the eligible officers, who are willing, may down load the copy of letter for
applying those posts from the High Court’s Web Site and submit their applications in the
prescribed proforma directly to the High Court on or before 28.12.2015 by SPEED POST or
any other source. The application received after 28.12.2012 will not be forwarded.

Yours faithfully,

I

REGISTFAR (VIGILANC)

To
1. The Chief Judge, City Civil Court, Hyderabad
2. The Metropolitan Sessions Judge, Hyderabad
3. The Chief Judge, City Small Causes Court, Hyderabad
4. THE PRL. DISTRICT AND SESSIONS JUDGES:

Adilabad, Anantapur, Chittoor, Cuddapah, East Godavari at Rajahmundry, Guntur,
Karimnagar, Khammam, Krishna at Machilipatnam, Kurnool, Mahabubnagar, Medak at
Sangareddy, Nalgonda, Nellore, Nizamabad, Prakasam at Ongole, Rangareddy District,
Srikakulam, Visakhapatnam, Vizianagaram, Warangal and West Godavari at Eluru.

5. The Central Project Coordinator, High Court of Judicature at Hyderabad (with a request to
direct the concerned to upload the said letter along with enclosures in the High Court’s
Website).



f
Central Administrative Tribunal

Principal Bench

61/35. Copernicus Marg
New Deihi -110001
Datea: 20112015CIRCULAR

Subject: flhigpof the vacant pts in the Central Administrative Tribunal oThptionbasis.

It is proposed to fill up the following posts in the Central Administrative Tribunal on deputation basisinitially for a period of one year which is likely to be extended or curtailed in administrative exigencies, fromamongst the serving Govt. Servants and/or on contract basis from amongst the retired GovernmentServants (teoaphers & Section Officers/Court Officers only). The Pay and allowances and other termsof deputation of the officers/officials selected for the said posts will be regulated in accordance with theinstructions contained in the Department of Personnel & Training OM No.6/8f2009-Estt.Pay-l) dated17/06/2010 as amended from time to time. The employees of Central Administrative Tribunal are eligible forand may continue to retain General Pool Residential Accommodation as per extant ruies. The name andnumber of posts, classification, place of posting, tenure, scale of pay and eligibility criteria for filling up fthese posts on deputation basis are as under:

1.

Group A (Gazetted) in the scale of pay of Pay Band-4 (Rs.37400-67000 Plus Grade Pay Rs 8 700/)/rhe selected Officers may be posted in a Bench where the vacancy would be available. They V vacancies in the grade are presently available at Allahabad, Bengaluru. Chennai. Kolkata &Hyderabad Benches of the Tribunal fçr a period of three years.

fljbilit Criteria:

(i) Officers possessing a degree in law and holding —

(a) analogous post in the Central Government/State Government/High Court, or(b) posts with grade pay of Rs.7600/- with a minimum of five year regular service in the gradeor
(c) posts with grade pay of Rs.6600/- with a minimum of ten years regular service. or(ii) Officers holding posts of District Judge/Additional District Judg/Registrar.\dd1iRegistrar of High Court on regular basis.

3/ Joint Registrar: 02

Group A’ (Gazetted) in the scale of pay of Pay Band-3 Rs. 15600- 39100/- Plus Grade Pay of Rs7600/- The selected Officer may be posted in a Bench where the vacancy would be availabie Quevacancy in the grade is presently availadie at Jodhpur Bench of the iriunal and one arising flAhmedabad Bench (liicely)

Jjqj bj jtej.a

(I) Officers possessing a degree in Law and holding:(a) analogous post under Central Government/State GovecnmentlHrgh Court: or(h) posts with minimum of five year regular service in the grade pay of Rs,66001-dii) Judicial officer with minimum of eight years regular service.



‘I

/
I

3 PRINCIPAL_PRIVATE SECRETARY (02 Reserved one each for SC&ST)

Crou.A 1azetted’) ;n the scale of Pay of Pay Band-3 (Rs.15600-39100 Plus Grade Pay R35600)

Se;ected Officer may he pnsted in the Bench where the vacancy would be avauable at that rlevn

point of t;me \Iacancies in the grade are presently available at Aflahabad,& Patna Benches of the

I oh ‘a

ElbihtCnteria.

(i Inc Office/s of the Central Government/State Government/High Courts holding analogous posts

! Principal Private Secretary on a regular basis in PB-3 (Rs. 15600-39100/- plus grade Pay

R 6(500/-)
OR

iii) Private Secretary with atleast eiht years combined regular service rendered in B-2 with

Grade Pay of Rs 4800 and P6-3 with Grade Pay of Rs.5400.

4. COURT oFFICERS/SECTIoN OFFICERS (j7) :-

Grnup 8 (Gazetted’) in the scale of pay of Pay Band-2. Rs9300-34800 Plus Grade Pay Rs.4800/-)

at Pnncopal Bench. Ahmedabad, Bengaluru (likely), Mumbai, Guwahati (likely) Chandigarh Cuttack

F:rnakuiam Jabalpur, Jodhpur, Kolkata, Lucknow, Jaipur, Chennai and Patna Benches of the

rIoilnal or in any ot}er Bench of CAT where the vacancy would be available at that relevant point of

limc

EqibiIity Criteria:

Es or a

Persons working under the Central Government/State Governments/High Courts/Subordinate

Courts.

( Holding analogous post on regular basis; OR

(ii) Holding posts of Assistant or equivalent in the pay band-2 Rs.9300-34800 with grade pay of

Rs 4600 with 8 years regular service and

Possessing a Degree of a recognized University or equivalent

0esirab- Degree in Law

PRIVATE SECRETARY (14)-Group ‘B’ (Gazetted) in the scale of pay of Pay Band-2 (Rs.9300-

34800 plus Grade Pay Rs.4800/-) at Allahabad Ahmedabad, .Ernakularn, Cuttack,

Guwahati.Jabalpur. Kclkata, Jodhpur, and Patna Benches of the Tribunal.

jiibilit Criteria:

[The officers holding the post of Stenographers under the Central Govt. or State Govt. or

I hh Courts:—

holding analogous posts on regular basis: or

10) Six years of regular service in the Pay Band-2, Rs. 9300-34800/- with Grade Pay of

Rs.4600/-.
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/ ACCOUNTS OFFICER (±1±:. Group ‘B’ (Gazetted) post in the scale of pay of7 Rs.7450-225-1 1500/- (Revised PB-2, 9300-34800 plus Grade Pay Rs 4600;-.’ one tacn atat V Ahmedabad. Bengaluru, Kolkata, Chandigarh. Ernakulam, Jodhpur, Jabaipur Patn3 CnennaGuwahati and Hvderabad,

jgibiIi.v Criteria:

(i) Regular Accounts/Audit Officers from any of the Organized Accounts Department(ii) Officers under the Central Government holding an analogous post on regular basis whohave undergone training in Cash and Accounts work in STM or eQuivalent and possessexperience in Cash & Accounts & Budget work.
OR(iii) Junior Accounts Officer/Accounts Audit Officers or equivalent in the scale of Rs.5500-9000/6500-10500 (Pre-rvised)/Rs.9300-34800 plus Grade Pay 4200 in PB-2 (revised)with 8/5 years regular service respectively under C&AG, Defence A/Cs, P&T, Railways,A/Cs. Department.

7. JUNIOR ACCOUNTS OFFiCER (07):-Group ‘B’ (Non-Gazetted) in the scale of pay of Rs. 5500-
1759000/- (Revised PB-2, 9300-34800 plus Grade Pay Rs.4200/-) one each at Ahmadaoad,
Allahabad, Mumbai, Kolkata Patna & 2 at Principal Bench.
EligibUity Criteria:

(i) Officials under the Central Government holding analogous post or SAS Accountant.Junior Accounts Officer in the various Accounting organizations, OR(ii) Assistants with 5 years of service in P8-2 (9300-34800 with Grade Pay of 4200)/UpperDivision Clerks of Central Government with 10 years of service in the grade who naveundergone Cash & Accounts Training in ISTM or equivalent or possess three yearsexperience of Cash, Accounts and Budget works.

8. Caretakerj0Jj-

Group ‘B’ Non-Gazetted) in the scale of pay band 2 Rs. 9300-34800 with grade pay Rs.420D’-at Allahabad, Bengaluru, Chennai, Kolkata and Jaipur(likely).
Elijit Criteria for deputation/absorption

Officers of Central Government

(a) (I) holding analogous posts: or‘(ii) holding the posts in pay band-i with grade pay of Rs.2400 with eight yearsregular service in the grade and(b) Possessing a degree from a recognized University or equivalent.

9 HINDI TRANSLATOR(01) Group ‘B’ (Non-Gazetted) Post in the scale of pay of Rs, 5500-1 75-9000/-( Revised Pay Band-2, 9300-34800 Plus Grade Pay RS.4600/-) at Principal Bench.New Delhi.

litrit?ria:



/

Persons holding analogous post on regular basis in Central/State Govt/High Cou an
7 Subordinate Court thereto and possessing qualification and experience as under

OR
/ Persons holding post in the scale of Rs.5500-9000(Pre-revised) with 5 years regur SCrhiCin the grade in the Central/State Govt/High Courts and Subordinate Court thereto an

possessing qualification and experience as under

(a Master’s degree of a recognized University in Hindi/English with
compulsory/elective subject or as medium of examination at Degree lev& or Master’
Degree of a recognized. University in any subject other than Hindi/English with Hindi/Engilsi

V medium and English/Hindi as a compulsory/elective subject or as medium of Cxamination a
Degree Level. Or Master’s Degree of a recognized University in any subject other th
Hindi/English with Hindi and English as a compulsory/elective subjects or either, of the tw
as medium of examination and the other as a compulsory/elective subject at Degree Level
and

(b) Recognized Diolorna/Certificate course in Translation from Hindi to English and Vice-versa
or two years experience of translation work from Hindi to English and Vice-versa in
Central/State Govt offices. including Govt. of India Undertakings.

10 COURT MASTER/STENOGRAPHER GRADE ‘C’ (20)

Orouo ‘B’ (Non-Gazetted) in the scale of pay of PB-2, (9300-34800 PIus Grade Pay of Rs.46001) at
Principal Bench, Ahmedabad, Allahabad, Lucknow, Bengaluru, Chandigarh, Channel, Guwahati,
Lrnakulam, Hyderabad, Jabalpur, Jaipur, Jodhpur. Kolkata & Mumbal Benches.

EliqbyCriteria :-

()lfccrs hotdinc the post of Stenographer under the Central Government or State Government or
I Juli Courts.
(ii hold:ng the analogous post on regular basis; OR
ii’ with eight years regular service in the Stenographer Grade in Pay Band-i (Rs.5200-

20200 with Grade Pay of Rs. 2400’,

II. STFNOGRAPHER GRADE 9)’ (j4.)
.

Group ‘C (\on-Cra,ctted) in the scale of pay of Pay Band-l( Rs.5200-20200/- Plus Grade
Pay Rs.2400/-) at Principal Bench, Allahahad, Bengaluru, Kolkata ,Hyderabad & Chennai
Benches.

F:ligihi!ih Criteria:

Of1ica!s from the Central Government or State Government or High Courts;
holding the post of Steiiographer Grade ‘D’ in the Pay Band-I Rs. 5200-20200 with
Grade Pay of Rs. 2400’- Or

(iu holding the post of Lower Divisional Cierk or equivalent posts with at least two years



service in the Pay Band-i Rs. 5200-20200 with (irade P4v oiRs. 1900!- and pO5SL’SSiLg

/ skit:

I 2h (‘lass Pass or equivalent 1mm a recogimited Board or U niversity.

(ii) Skd!iestNorms
Dictation:- I Urnts (4 80 W.p.m.

I runscription:— 65 nts, (Lnglish) (on manual Fvpewmiter) Oi
0 mtsi Fngiish) (on computer)

The period of deputation in respect of above posts including the period ut deputation in
another ex-cadre post held immediately preceding this appointment in the same or SONiC

other organization/department. of the Central Govt. shall ordinarily not exceed three years.

3 Agcjimit:

(a) Deputation : The maximum age limit for appointment on (lepulahon shall not
exceed 56 years as on the closing date for receipt of applications.

(h) 1mployinent on contract basis : The maximum age limit for time retired Govt
servants for employment on contract basis is 64 years. The gross pension will

be reduced froni the na’ tied. in case of retiree after the ate 55 years,

4 timbcr of vacancies and place of posting are subject to change.

5 The applications in the given Performa (duly typed in double spacel together with attested
copies of CR dossiers for the last five years of the eligible officials who are willing to be
considered for the said posts and could be spared immediately, may be forwarded to the
Principal Registrar, Central Administrative Tribunal, Principal Bench, 61/35, Copernicus
1arg, New Delhi-110001 within 45 days from the date of publication of chculat;

( While forwarding the applications, certificate to the effect that the officials arc clear from
vigilance point of view and there is no disciplinary case pending/contemplated against
ham/her, allay also be given at the bottom of the enclosed Perfornia.

7 The department while forwarding applications may please ensure that the officials who
volunteer for the post shall not be allowed to withdraw their names later on.

8 Apphcations not typed in double space on single side or received a[tcr thn expry of hist

date or otherwise found incothplete for want of ACRs!APARs,Vigilance Clearance
Certificate or without the seal of the oflice will not be entertained.

)\
//\\\

C \JY
(Padtha .)

Principal Reqistrar



/ (SPECIMEN COPY )NLY NOT TO BE USED AS APPLIGA lION ORM
PROFORMA FOR FURNISING BlO-DATA FOR THE POST Of- - —

(To be typd in double space on single sid)

I Name of the applicant.
(In block lettors)

2 Name address and contact No

of office where working at present

3 Cuntcts
a Mobile
b Email
c LaHdlnne
d Residential address

4 (i Date of Birth
(id Date of Retirement

5 Sex (Male/Female)

6 Date of entry into Govt. Service and
service to which the officer belongs.

7 Present post held (Name of Post)

(a) Date of appointment in the
Present post ( Mention adhoc

& regular periods separately)
b) Py iand, Grade Pay &

Present Basic Pay

8 Details of earlier deputations, if any

(a) Whether presently holding
deputation post or not:

(b) If yes please mention, Pay Band,
Grade Pay & Present Basic Pay

9 Educational qualifications in chronological order

(including professional qualification)

No jDeree/Dornaj Year Fubo taken TUry

10 Brief Service particulars! experience details

(Give complete detail in chronological order by
indicating Pre-revised .& Revised scale of the post held)

if require enclose separate sheet.
11 Whether SC/ST!OBC
12 Choice of station.

Signature of the ApplicanlL

Certificate to be furnished by the I-lead Office
Service particulars given above have been verified from the service record of the Applicant and foun

correct.
2. Certified that no vigilance enquiry! Disciplinary case is pending or contemplated against the applicant.

3. lIe will he relieved of his duties in this office to take up assignment in the Central administrati

Trihunal, on his selection for appointment to the post.

Sj go i r e
Designation

I)itc: Oft sc:rl:


